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endation particularly because
ans 'loss of life? '

ati Alva: I have said that it
considered.
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lination of Welfare Serv,ices

Shr~ . Shree Narayan Das:
~ Minister of Education and
e Research be ·pleased to lay
lent on the Table showing:

e precise nature of the pro-
of co-ordination of welfare

for women, childre.n and the
iped in th~ rural areas;

e state-wise figures of Com-
Development Blocks in which
igrarnme will be taken up

iether any beginning has been
ywhere; i

so, the place of such a
g; and

~ financial aspect of the pro-

Inister of State in the Minis-
~ducation and Scientific Re-
Dr. K. L. Shrimali): (a). to
tatement giving the requisite
Ion is laid. on the Table of

Sabha. [See Appendix III,
No. 80.]

Currency Notes

Shri Bibhuti Mishra: Will the
of Finance be pleased to

iether Government have fixed
for currency notes to remain
ation; and

so, the life so fixed?

'eputy Minister of Finance
R. Bhagat) : (a) and (b).

ent have fixed no particular
r a currency note to remain
ation, Currency notes gene-
Lain in circulation as long as
in a fit condition.
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Information Centres at Universities

*1098. Shri Sanganna: Will the
Minister of Education and Scientific
Research be pleased to state:

(a) whether there is any proposal
under contemplation of Government
.to set up information centres at the
residential Universities to explain the
significance of the Second Five Year
Plan; and

(b) if so, the action taken in the
matter?

The Minister of State in tbeMinis-
try of Education and Scientific Re-
search (Dr. K. L. ShrimaU): (a) Yes,
Sir.

(b) Estimates of expenditure for
purchasing basic literature on the plan
and general books on economic deve-
lopment for the establishment of
Information Centres at the residential
Universities are being worked out in
consultation with the Planning Com-
mission.

9514

Fallow Land in the Panagar Base
Area

*1100. Shri K. K. Das: Will the
Minister of Defence be pleased t 0

state:

(a) whether it is a fact that vast
areas of good cultivable paddy lands
are lying fallow in the Panagar Base
Area in West Bengal;

(b) if so, whether Government have
made any enquiry to find out the
total area of such lands and the pos-
sibility of giving these lands to the
landless peasants of the locality on
any arrangement considered suitable
by Government;

(c) whether it is a fact that a few
years ago these cultivable paddy lands
were given on lease for cultivation;
and

(d) if so, the reasons why this was
discontinued and the amount of rent
received annually from such lessee?

The Parliamentary Secretary to the
Minister of Defence (Shri Fatesingh-
rao Gaekwad): (a) Yes, Sir. .

(b) to (d). Yes. An area of 569.17
acres of cultivable lands W'3S leased
out by auction for 5 years upto 1955
on an annual rent of Rs. 970. It was
decided in consultation with the Gov-
ernment of West Bengal that this land
should not be leased out any more
because of the difficulties generally'
experienced in getting back the lands
temporar ily leased out, when required
subsequently for Army use.

Territorial Council

*1106. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to stater

(a) the reasons for not calling the
members of the Territorial Council of
the Union Territories of Tripura and
Manipur so far; and

(b) the approximate date and time
when the Territorial Council of the
Union territories of Tripura and Mani-
pur would be called for its maiden
session?

The Minisier of State the in Minis-
try of Home Affairs (Shri Datar): (a)
It was considered desirable that the
Territorial Councils of the three Union
territories of Himachal Pradesh, Mani-

"'.pur and Tripura should be constituted •.
simultaneously. As elections to the
Himachal Pradesh Territorial Council
were completed only on July 1, 1957,
and as some preliminaries .were to be
completed before the Territorial Coun-
cils could be constituted, it was not
possible to constitute these Councils
prior to 15th August, 1957.

(b) The first meeting of the Terri-
torial Council of Tripura was held on
August 15, 1957. The Territorial
Council of Manipur has also been con-
stituted with effect from August 15,
1957 and will meet on 2nd September,
1957.

Scheduled Castes

*1107. Shri Ayyakannu: Will the
Minister of Home Affairs be pleased
to state whether in view of the fact
that sufficient number of Scheduled
Castes have passed the Special LA.S.
examination, the reserved quota of
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12} per cent, w ill be maintained in 
this recruitment?

The Minister of State in the Minis-
try  of Home Affairs (Shri B. N. 
D atar): The usual quota of 12i per 
cent, has been reserved for the Sche-
duled Castes and final decision will be 
taken after the Public Service Com-
mission have completed their process 
of selection on the basis of the approv-
ed list received from them.

Central Social Welfare G rants to 
Institutions In U.P.

*1110. Shri Ganpati Bam: Will the 
Minister of Education and Scientific 
Research be pleased to lay a statement 
on the Table showing:

(a) the total number of institutions 
which received Central Social Welfare 
Boards’ grants in the State of U ttar 
Pradesh in 1956-57;

(b) the total amount allotted so far 
during 1957-58;

(c) the .factors taken into considera-
tion while making the allotments; and

(d) whether population or the size 
of the State are also considered?

The Minister of State in the Minis-
try  of Education and Scientific Re-
search (Dr. K. L. Shrimali): (a) 85.

(b) The Board has sanctioned 
Rs. 1,22,100 so far during 1957-58.

(c) Each application is considered on 
its own merits. Special requirements 
of each area are taken into account.

(d) No, Sir

Small Savings Scheme

*1111. Shri Damani: Will the Minis-
ter of Finance be pleased to state:

(a) the amount that has been col-
lected under the Small Savings 
Scheme during the year 1956-57;

(b) whether it has come upto the 
estimated figures for the period; and

(c) if not, the reasons therefor?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) and (b).

Against the revised estimates of Rs. 65 
crores, the actual collections amounted 
to Rs. 62 crores approximately.

(c) I t is difficult to give any pre-
cise reason for this slight decline.

Regional Committees in Punjab

* 1 1 1 ?  S  S h r i  H e m  * * 1  
*• \ S h r i  D aljit Singh:

Will the Minister of Home Affairs 
be pleased to state:

(a) w hether the rules for the func-
tioning of Regional Committees in 
Punjab 'have been finalised; and

(b) if so, whether a copy of these 
will be laid on the Table?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) A draft of
the rules has been prepared and is 
being scrutinised.

(b) Yes.

Amendment of Arms Act

f  Shri Shree Narayan Das: 
*1113. Shrimati Tarkeshwari Sinha: 

[_ Pandit D. N. Tiwary:

Will the Minister of Home Affairs 
be pleased to state whether the Gov-
ernment of India have finalised their 
proposals to amend the Arms Act?

The Minister of State in the Minis-
try  of Home Affairs (Shri B. No. 
Datar): The m atter is under conside-
ration

Hindi Examination Committee

*1114 /  Shrimati Tarkeshwari Sinha: 
‘ Shri Surendranath Dwivedi:

Will the Minister of Education and 
Scientific Research be pleased to state 
the action that has been taken regard-
ing the main recommendations of the 
Committee appointed to consider the 
question of recognising the Hindi exa-
mination in the country?

The Minister of State in the Minis-
try  of Education and Scientific Re-
search (Dr. K. L. Shrimali): A state-
ment is laid on the Table of the Lok




